67 Written Answers

Industrial licences for Uttar Pradesh

1373. SHRI S. A. HASHMI : Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state :

(a) the number of applications for indus
trial licences submitted to the Central Govern
ment from Januray, 1972 till date for setting up
industrial units in Uttar Pradesh; and

(b) the number of cases disposed of and
are pending at present ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI B. P. MAURY A) : (a)
and(b) During January, 1972—October, 1974,
1104 applications for setting up industries in
Uttar Pradesh were received. Out of these 920
applications have been disposed of leaving a
balance of 184 applications yet to be disposed
of as on 1-11-1974.
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t[Working of heavy industrial units

1374. SHRI RAJNARAIN :
SHRI B. N. MANDAL :

Will the Minister of INDUSTRIAL AND
CIVIL SUPPLIES be pleased to state :

(a) whether it is a fact that the fourteen
heavy industrial units in the public sector could
achieve only 387 of their tacgetted productions
during 1973-74 as has been rejected in the Daily
Action (Kanpur) on the 16th October, 1974; and

(b) if so, what action Government propose
to take in the matter ?]
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t{THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. GEORGE):
(a) It is a fact that 14 heavy industrial units in
the public sector have achieved 38 % of the
total amount targetted for the year. Total
production in the first six months of the
financial year is Rs- 213.49 crores against a
corresponding target of production, of Rs.
250.89 crores m this period. 38% (Thirty eight)
achievement of the targetted production refers
to 6 month's production in relation to the whole
vear's target of production. When viewed in
relation to the target for the same period,
however, achievement is 85% of target.

(b) This performance is considered satis-
factory, and it is hoped that the annual target of
Rs. 566 crores will, by and large, be achieved.]
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1375. SHRI RMNARAIN Will the
Minister of INDUSTRY AND CIVIL

SUPPLIES be pleased to state :

(a) whether Government propose to change
the existing patent system; and

(b) if so, what are the details thereof ?]

] English translation.



